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12.
MA 2518/2003 1IN
0A 2359/2002

Present: Shri S.M.Arif, counsel for applicant in HMA
(respondents in GA).

MA -2518/2003 has been filed by the respondents
seeking extension of time to comply with the directions of
the Tribunal 1in OA. MA-2518/2003 is allowed and time is

extended up to 30.4.2004 for compliance of this Tribunal's

wilbhe ™
orderj. o further time imhraccorded to the respondents.
(s. .Sin_W’ (Shanker Raju}
Member ( ) Member(J)

MR

I




